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willing to take up this highly im-
portant project which is likely to cost
Rs. 50 crores provided adequate sub-
sidy, help or loan is available from
the Central Government.

Mr. Speaker: Does the hon. Member
want information from the hon.
‘hon. Minister or does he want to
give information to him?

Shri Nath Pai: I want to know
what the reaction of Government will
be to this information.

Shri Raj Bahadur: I will not dis-
‘pute the utility of such a big and
ambitious project. It is very good.
It will definitely help the economy of
‘the country and will, of course, help
to relieve the traffic congestion in
Bombay. But everything depends on
finances that are at our disposal

Crushing of Sugarcane
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Will the Minister of Food and Agri-
culture be pleased to state:

(a) the latest position with regard
to crushing of sugarcane in various
‘States of the country;

(b) whether indications are avail-
able that all the standing sugarcane
would be crushed by the mills or
otherwise in all the States;

(c) what part of the total would
Temain uncrusheqd and in which part
of the country; and

(d) the steps taken
situation?
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The Deputy Minister in the Minis-
try of Foodq (Shri A. M. Thomas):
(a). Sugarcane crushed by factories
in various States upto 31st March
1962 totalled 56.8 crores maunds.

(b). Yes, Sir.
(c) andg (d). Do not arise.

Shri Shree Narayan Das: May I
know whether the sugar factories in
the States of Bihar and UP have
offered to crush the remaining quanti-
ty of cane if certain concessions are
made and the cultivators are agree-
able to rcceive the price of sugarcane
on the basis of yield of sugar?

Shri A. M. Thomas: In the case
of Bihar the factories are stated to
have agreed to crush cane on a no-
profit-no-loss basis. The details are
not available. In fact, the Cane
Commisesioner of Bihar and the Secre-
tary came and discussed this with
our officers and have gone back say-
ing that definite proposals will be
placed before the Central Govern-
ment. It is a matter for the State
Government to remit the cane cess and
give other incentives in order that the
entire cane may be crushed.

Shri Shree Narayan Das: May I
know whether the State Govern-
ments had urged the Central Govern-
ment to help them in the matter of
giving concessions?

Shri A. M. Thomas: In this matter
the Chief Minister of Bihar has ad-
dressed a letter to the hon. Minister
and it is receiving attention. If cane
cess is remitted, that will compensate
for lesser recovery to the extent of
even 1 per cent and the cane cess
will come to three annas per maund.
The Bihar Government is also stating
that they will require some remission
in the ‘matter of excise duty. That is
a matter which has to be consider-
ed further. 1 may state that if the
State Government, the factories and
the sugancane growers' associations
come together, it would be possible
to crush the entire cane.

.
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Shri A. N. Vidyalankar: What has
been done to protect the interest of
the cane growers?

Shri A. M. Thomas: 1 have stated
that as far as the Centra]l] Government
is concerned, it has allocated the
shortfalls of other factories to the
other areas where therc is  surplus
cane. So far as the Central Gevern-
ment is concerned, at present it has
nothing to do in this wmatter.

Shri D. C. Sharma: May 1 know
if only the State of Bihar is under con-
sideration or the other States of
India are also under consideration
and, if so, in what respect?

Shri A. M. Thomas: It is only as
far as the States of Bihar and U.P. are
concerned that this problem  has
arisen. In the South this question
does not arise because there may not
be any question of lower recovery.
As far as the U.P. Government is con-
cerned, we are told that they are
proposing to remit the entire cane
cess so that the entire surplus cane
may be crushed. The Bihar Govern-
ment, as I said, are considering a
scheme of crushing cane on no-profit-
no-loss basis.

Shri Heda: May I know whether
the Government is aware that the
Nizam Sugar Factory in Andhra Pra-
desh is refusing to crush all the cane
or equal to the quantum of cane that
they had crushed last time as they
say that there is a directive from the
Central Government for a 10 per cent
cut?

Shri A. M. Thomas: There is no
directive from the Central Govern-
ment at all. In fact, we have now
told the factories that they would
have to crush all the cane that is
surplus and that no cane will be left
uncrushed. The only question that
arises is of lower recoveries so that it
may be difficult for certain factories
to crush all the cane and they may
refuse to take the cane. That will
arise only in the case of Bihar and
U.P. .

Shri S. Swamy: May I know
whether in the Hospet and Kampli
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sugar factories only 75 per cent of
the sugarcane is being crushed and so
the standing crop is being wasted?

Shri A. M. Thomas: Thal is not
wasted. In fact, I am personally look-
ing into all the case: so that sugar=-
cane growers may not be prejudicially
affected. When shortfalls have been
declared from other factories in
Mysore we have reallocated it to
Kampli and Hospet factories.

Shri S. M. Banerjee: The Deputy
Minister stated that the U.P. Govern-
ment have decided or are taking a
decision to remit the cane cess so that
all the surplus cane may be crushed.
Huge arrears of cane cess have not
vet been paid by the employers. I
want to know whether the Central
Government has permitted the State
Government to remit the cess.

Shri A. M. Thomas: The cane cess is
due to the State Government. It is
for the State Government to remit
the cess or do whatever it likes. The
Central Government has absolutlely
nothing to do with it.
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Shri D. D. Puri: The hon. Deputy
Minister stated that the problem
arises only in the case of U.P. and
Bihar. Have the Government receiv-
ed any representation from the
Punjab.

The Minister of Food and Agricul-
ture (Shri S. K. Patil): So far as
these orders of 10 per cent cut is
concerned, wer have informed the
States that as far as possible, the
standing crop whercver it exists,
whether it is Punjab or any part of
India, shal] not be allowed to dry.
Thercfore, wherever the question
arises, we step in and come wherever
the shortfalls are or do something
else. I can assure the House that the
standing crops shall be crushed.

Production of Wheat

*290. Shri Harish Chandra Mathur:
‘Will the Minister of Food and Agri-
culture be pleased to state:

(a) the estimated production of
wheat in the country this year;

(b) the Government’s procurement
programme; and

(c) Government's present stock of
wheat from abroad and procured from
country?

The Deputy Minister in the Minis-
try of Food (Shri A. M. Thomas): (a)
Information regarding production of
wheat during 1961-62 is expected to
become available only in June, 1962.

(b) The Government of India have
not hitherto been purchasing wheat
from internal markets. They have
only been importing wheat from
abroad for distribution in the coun-
try. No programme of internal pro-
curement has, therefore, been drawn
up.

(c) The stocks of wheat with the
Government on 1st April, 1962, were
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as follows:—
(in ‘000 metric tons)
Imported Indiginous
In Central Depots . 1,323
With State Govern-
ments 82 2
ToTaL . 1,405 2

Shri Harish Chandra Mathur: May
1 know if the Government is expect-
ing a bumper crop this year?

Shri A. M. Thomas: Last year's pro-
duction was in metric tons 10°8 million
tons. The expectation is that  this
year's production wili be a little over
10-8: may be round about 11 million
metric tons.

Shri Harish Chandra Mathur: May I
know if the Central Government has
discussed this matter regarding pro-
curement with the State Govern-
ments?

Shri A. M. Thomas: We have, as the
hon. House knows, fixed a minimum
price for wheat, that is, for superior
farm variety Rs. 14, white variety
Rs. 13 and red variety Rs. 12. If the
prices go below Lhat level, we are
prepared to step in and purchase the
quantity.
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